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(2022) 10 NCLT CK 0057

In the National Company Law Tribunal

Case No : C.P. (IB)/432(KB)2018, IA(I.B.C)/571(KB)2022, 
IA(I.B.C)/1189(KB)2022, IA(I.B.C)/1097(KB)2021, 
IA(I.B.C)/282(KB)2019, IA(I.B.C)/1336(KB)2020

IDBI Bank Ltd APPELLANT

Vs

Leather World India Ltd RESPONDENT

Date of Decision : 31-10-2022

Acts Referred:

Citation : (2022) 10 NCLT CK 0057

Hon'ble Judges : Rohit Kapoor, Member (J);Balraj Joshi, Member (T)

Bench : Division Bench

Advocate : Shaunak Mitra, Arun Kumar Gupta, Arik Banerjee, Sumit Biswas, 
Nirmalya Dasgupta, Ankita Agrahari, Rajdip Ray, Goutam Dinda, Anindya Sundar 
Chatterjee

Final Decision : Disposed Of

Judgement

1. Ld. Counsel for the Liquidator present. Ld. Counsel for respondent in
IA(IBC)282(KB)2019 present. Ld. Counsel for applicant in IA(IBC)/1097/2021
and for respondents in IA(IBC)1336(KB)2020 present. Ld. Counsel for K.M.C. in
IA(IBC)/1097(KB)2021 present.

2. IA(IBC)/571(KB)2022

(a) Before passing any order, we issue notice to the Branch Manager, Kotak
Mahindra Bank, Ashutosh Chowodhury Avenue Branch for reporting instructions
regarding reliefs sought in this IA. Applicant is allowed to serve ‘Dasti’ service
also on the Bank.

(b) Post this matter for reporting instructions by Kotak Mahindra Bank on
04/11/2022.

3. IA(IBC)/1189(KB)2022

(a) This IA has been filed by the Liquidator for placing on record the 15th
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Periodical Progress Report, which is at page 13 of the application. This
application has supported by an affidavit duly affirmed by the Liquidator, which is
at page 10 of the application. The 15th eriodical Progress Report is taken on
record.

(b) IA is accordingly allowed and disposed of.

4. IA(IBC)/1097(KB)2022

List this matter on 09/12/2022. Interim order, if any, shall continue till next date
of hearing.

5. IA(IBC)/282(KB)2019 - Post this matter on 09/12/2022.

6. IA(IBC)/1136(KB)2020 – Post this matter on 09/12/2022.
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